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RePatriatiOD of Foreto Ex.clwaare ~ 

CARE ING. 

*468. SHRI SURYA NARAYAN 
SINGl!: Will the MiniJter of FINANCE 
be pleased to state: 

(a) whether ~ t of India 
passed any order or orders authorising 
repatriation of foreign exchun,ge by 
CAREING to its Head Office in U.S.A.; 

(b) if so, the particulars thereof; 

(c) whether any !iuch other foreign 
h t ~ t  inst.tutions operat-
ing in the country are allowed to 
repatriate any amount from our 
country; and 

(d) if so, the names of such institu-
tions and other details thereof? 

THE MINISTER OF FINANCE 
(SHRI R. VENKA'!'ARAMAN): (a) 
and (h). Yes, Sir. In accordanCe with 
Government's ~ t  with 
CAREt they are IJ.:?rmittc'l to convert 
and remit rupee e'luivalcnt of 1 US 
dollar for every 1000 pounds of food 
imported for their .1oproved program-
mes in It.dia. This I'emittance .lS to-
wards the handling an,i ad>ninisb ative 
costs incurred uy CARE, outside India. 
The total amount repatrlate1 Imdcr this 
arrang('ment since 1 !J64-r:5 is $ 

5.980,472.12. 

(c) There is no other foreign chari-
table/voluntary institut'on liltE' CARE 
which is allowed to r."'patric:ltc noy 
amount from our country. 

(d) DoE's not arise. 

Supply of 'Yarn to HandlQom ~  

*469. SHRI CHINT .. \MANI .lENA: 
SHRI G. Y. KRTSHNAN: 

Will the Minister of CO UIMERCE be 
pleased to state: 

(a) whether Government have re-
viewed its policy regarding the en-
couragement to be given to the hand-
loom weavers with regard to supply of 
low count yarn; and 

(b) if SOt the -details ragerding the-
plan of Government in this regard? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHEED Al..}Th[ KHAN); (a) and 
(b). For ensuring supply of low count 
yarn to the handloom weavers, Govern­
ment have imposed a statutory obliga­
tion on all spinning mills to pack at 
least 50 percent of the yarn meant for 
market deliveries in the form of hanks. 
Out of this, 85 percent are in counts 
below 40s. Besides, an a::-n1rigement 
was recently made with I.C.M.F., 
S.l.M.A. and N.T.C. according to which
14000 bales of hank yam of counts 20s 
to 40s was to be supplied at prices 10 
percent lower than the market prices 
prevailing in the third week of January 
'81, which was meant for catering to 
the needs of "janata" cioth piocluction. 

Visakhapatnam Steel Plant 

*471. SHRI KUSUMA KRISHNA 
MURTHY: Will the Minister of STEEL 
AND MINES be pleased to stete: 

(a) what was the shortfall in utilis­
ing the funds earmarked for the 
Visakhapatnam Steel Plant; and 

(b) what are the reasons therefor?

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) and (b), 
As against a provision of Rs. 66.48 
crores for the Visakhapatnam Steel 
Plant in the Revised Budget Estimates 
for 1980-81, the actual expenditure by 
31-3-81 is expected to be of the order
of Rs. 50 crores. The main reasons for
shortfall in the utilisation of provision
have bee:i less progress on civil and
structural works and in the develop­
ment of township and off site facilities. 

Withdrawal of small Coins 

*472. SHRI R. N. RAKESP-: V1ill the
Minister of FINANCE :ie pleased to 
state: 

(a) whether it is a fact that with the
decrease in the purchasing power of 

rupee the 5, 3, 2 and one paise coins 
have little or no value; 

(b) whether it is also :i fact that in
accounting most departments work to 
the nearest ten paise; 

(c) whether it is also a fact that one,
two and three paise have ab1ost become 
out of date and out of market; and 

(d) if so, considering the cost of
metal and minting these coins, whether 
Government propose to withdraw these 
coins? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) to (d). 
The minting of 3, 2 and one paise coins 
has already been disco:itinued. The 
5-Paise coin still continues to be in
demand because most departments
round off the transactions to tr.e nearest
5 paise and also because it is used in 
combination with 25-Paise ccins for 
various payments and :hus reduces the 
demand for 10-Paise coins. In view, 
however, of the cost in the m::mufacture 
of 5-Paise coins and the limited pur­
pose to which it is being put, the 
quantum of its annual prod-:.1etion is 
proposed to be progressively reduced. 

Joint Projects in African Countries 

4343. SHRI CHIRANJI LAL 
SHARMA: Will the Minister of COM­
MERCE be pleased-to state: 

(a) number and details of Joint Pro­
jects set up in African countries, 
country-wise; and 

(b) the main terms project-wise
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHEED ALAM KHAN), (a) 
and (b). There are 23 joint venture set 
up in African countries. A statement 
giving the required details is attached, 




